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IM THE CENTRAL ADNI ST 9n.TI VE TRTBW.^AL
PRI^JCIPAL BEWCH

NEy DELHI

• ^o.53l/1g9l Nqu Delhi, the 23th May, 1995
Hon'-ble 3hri B.K.Smgh, Member (A)

Hon.*&Ie ^t.iakshmi Suaminathan, ilember (3)

3mt. Shashi Bala,
u/o Shri' Panuar l^umar
r/o 225, Gulabi Bagh,
Delhi. , \

. .. Applicant

(None for'the applicant )

ys. '

1, Director of Education,
office of the Dir<i;ctorat3 of Education,
Dalhi Administration, Lucknou Road,
Delhi.

2, Delhi Administration,
5, Alipur Road, Delhi
(Through its Chief Socratary)

... Respondents

(Nona for tha respondents ) •

0 R D E R (ORAL).
^-Hon'ble Shri B.K.Singh, (Member (A) _J7

Tha case is coming on board since 10,2.95,

N'either the applicant nor his counsel is present. None

is present on behalf of the respondents. It seems that^

tha applicant is not interasted in pursuing this case

and accordingly it is dismissed in default ae^ non-

prosacution,

(Laksbmi Suaminathan) (B.K^Sirrg

Member (3) Member (A)


